FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ZEON SYNTHETICS LIMITED

1 NAME OF CORPORATE PERSON ZEON SYNTHETICS LIMITED
2 DATE OF INCORPORATION OF CORPORATE PERSON 08/10/1986
3 AUTHORITY UNDER WHICH CORPORATE PERSON IS | Registrar of Companies, Kolkata
INCORPORATED / REGISTERED
4 CORPORATE IDENTITY NUMBER / LIMITED LIABILITY | U17297WB1986PLC041374
IDENTITY NUMBER OF CORPORATE PERSON
5 ADDRESS OF THE REGISTERED OFFICE AND 15B HEMANTA BASU  SARANI,
PRINCIPAL OFFICE (IF ANY) OF KOLKATA - 700001, West Bengal.
CORPORATE PERSON
6 LIQUIDATION COMMENCEMENT DATE OF 12-09-2025
CORPORATE PERSON
7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE HANSRAJ JARIA
NUMBER AND THE 36, Abinash Sashmal Lane
REGISTRATION NUMBER OF THE LIQUIDATOR Beleghata, Phoolbagan
Near Pawanputra Hotel
Kolkata-700010, West Bengal.
Email: : zeonsynvollig@gmail.com
Mobile: 9831648654 / 9836400884
IBBI Registration No: IBBI/IPA-002/IP-
N00835/2019-2020/12663
8 LAST DATE FOR SUBMISSION OF CLAIMS 12-10-2025

Notice is hereby given that ZEON SYNTHETICS LIMITED has commenced voluntary liquidation on 12-09-
2025.

The stakeholders of ZEON SYNTHETICS LIMITED are hereby called upon to submit a proof of their claims,
on or before 12-10-2025, to the Liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 17/09/2025 (HANSRAJ JARIA)

Place: Kolkata Liquidator
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SHIVALIK SMALL FINANCE BANK LTD.

| A Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025
CIN : U65900DL2020PLC366027

AUCTION NOTICE

The following borrowers of Shivalik Small Finance Bank Ltd. are hereby informed that
Gold Loan/s availed by them from the Bank have not been adjusted by them despite
various demands and notices including individual notices issued by the Bank. All
borrowers are hereby informed that it has been decided to auction the Gold ornaments
kept as security with the Bank and accordingly has been fixed at 11:00 am in the branch
premises from where the loan was availed. All, including the borrowers, account holders
and public at large can participate in this auction on as per the terms and conditions of
auction.

Auction date is 26-09-2025 @ 11:00 am.

¥W»

TATA

TATA CAPITAL HOUSING FINANCE LTD.

Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai-400013.
CIN No. U67190MH2008PLC187552

S.NO Branch Account No. Actt Holder name
1 INDIRAPURAM 101942522650 | SUSHMA SINGH
2 INDIRAPURAM 101942522649 | CHANCHAL K SINGH

The Bank reserves the right to delete any account from the auction or cancel the auction
withoutany prior notice.

Authorised Officer, Shivalik Small Finance Bank Ltd.

SBI CHHOTO ANDULIA BRANCH (08858
Chapra, Bangaljhi, Dist. - Nadia. Pin -(741123) G°|d omaments
Auction Notice

Sahidul Islam had availed Gold Loan from SBI Chhoto Andulia Branch by
pledging gold ornaments, has defaulted in repaying as per schedule. The
customer has not properly responded to the notice/ notices or the notice
returned undelivered. In these circumstances, it has been decided by the
competent Authority that if the gold loan(s) is/are not liquidated before 4
P.M. on (25.09.2025), the day of auction, i.e.(26.09.2025) pledged
ornaments will be publicly auctioned at under mentioned time and date at the
branch premises without further notice. All expenses incurred in this
connection will be borne by the borrower(s). Bank reserves the right to
postpone/withdraw the auction at any time and stop the auction in the
middle. Successful bidder can pay the full amount and obtain po ion of

West Bengal, Phone : (03472) 271163
E-mail : sbi.08858@sbi.co.in

POSSESSION NOTICE
(As per Appendix IV read with Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Loan Account No. 10538117, 10657805, TCHIN0500000100086336,
TCHIN0500000100145631 & TCHIN0500000100193436
Whereas, the undersigned being the Authorized Officer of TATA Capital Housing Finance
Limited., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under
Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued
ademand notice dated 15-06-2024 calling VISHAL DHANUKA & NATASHA DHANUKA,
as Borrowers, to repay the total outstanding amount in loan account mentioned in the
notice being ¥ 66,33,686/- (Rupees Sixty Six Lakh Thirty Three Thousand Six
Hundred Eighty Six Only) along with interest, penal interest, charges, costs etc. within 60
days from the date of the said notice. The borrower, having failed to repay the amount,
notice is hereby given to the borrower, in particular and the public, in general, that the
undersigned has taken possession of the property described hereinbelow in exercise of
the powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the
said Rules onthis 13th day of September. 2025.
The borrower, having failed to repay the amount, notice is hereby given to the borrowers in
particular and the public, in general, that with reference to Order passed by the Learned
Chief Judicial Magistrate, Barasat, North 24 Parganas u/s 14 of the SARFAESI Act dated
23-07-2025 vide Misc. 440 of 2024, Advocate Debanjan Mitra, appointed as the Learned
Advocate Commissioner, has taken physical possession of the property described
hereinbelow in exercise of the powers conferred on him and has handed over the
possession to the undersigned Authorized Officer of TATA Capital Housing Finance
Limited on13th day of September.2025.
The borrowers, in particular, and the public, in general, are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the
TATA Capital Housing Finance Limited, for an amount of ¥ 66,33,686/- (Rupees Sixty Six
Lakh Thirty Three Thousand Six Hundred Eighty Six Only) alongwith interest thereon
and penalinterest, charges, costs etc. from 15-06-2024.
The borrowers’ attention is invited to provisions of sub-Section (8) of Section 13 of the Act,
inrespect of time available, to redeem the secured assets.

Tender Notice
Patashpur-l Panchayat Samity invites e-Tender as follows:-

NIT No: Work Last date and time

& for receipt of bids

Date description through e-procurement

FORM NO. INC-26
(Pursuant to rule 30 of the Companies
(Incorporation) Rules, 2014)

Advertisement to be published in the newspaper
for shifting of Registered Office from one State
to another

Before the Regional Director, Eastern Region
In the matter of Section 13(4) of the
Companies Act, 2013 and Rule 30(5)(a) of the

NIT-WBEO/Pat-lINIT-16/ | 19 ;,0¢ scheme is tendered

2025-26 dt.13.09.2025 under APAS 20.09.2025
& NIT-WBEO/Pat-I/ 20 nos scheme
NIT-17/2025-26 ) 23.09.2025
dt-16.09.2025 is tendered under APAS
The details can be obtained from website Sd/-

Executive Officer
Patashpur-l Panchayat Samity

www.wbtenders.gov.in

SBI BAGUIATI BRANCH (01488)| Gold Ornaments

Aswimi Nagar, V | P Road, Baguiati, . .
Kolkata- 700059, E-mail : sbi.01488@sbi.co.in | Auction Notice
Rajesh Saraf had availed Gold Loan from SBI Baguiati Branch by
pledging gold ornaments, has defaulted in repaying as per schedule. The
customer has not properly responded to the notice/ notices or the notice
returned undelivered. In these circumstances, it has been decided by the
competent Authority that if the gold loan(s) is/are not liquidated
before 4 P.M. on (26.09.2025), the day of auction, i.e. (03.10.2025)
pledged ornaments will be publicly auctioned at under mentioned time
and date at the branch premises without further notice. All expenses
incurred in this connection will be borne by the borrower(s). Bank reserves
the right to postpone/withdraw the auction at any time and stop the auction
in the middle. Successful bidder can pay the full amount and obtain
possession of ornaments.

Companies (Incorporation) Rules, 2014
AND

In the matter of PUSPA TRADING PRIVATE
LIMITEDhaving it's Registered office at
“707A, GATE NO. 1 PODDAR COURT 18
RABINDRA SARANI,KOLKATA, WEST
BENGAL, INDIA, 700001"

....Petitioner

Notice is hereby givento the General Public that
the Company proposes to make application
underSection 13 of the Companies Act, 2013,
to the Regional Director, Eastern Region seeking
confirmation of alteration of the Memorandum
of Association of the Company in terms of the
special resolution passed at the Extra Ordinary
General Meeting held on 9th September 2025to
enable the company to change it's Registered
office from “West Bengal” to “Chhattisgarh”

Any person whose interest is likely to be
affected by the proposed alteration may deliver
an objection in writing along with reasons to the
Regional Director, Eastern Region at the
Address Corporate Bhawan, 6th FloorPlot
No.llIF/16, in AA-lllFRajarhat, New Town,
Akandakeshari, Kolkata-700135 within 21
days from the date of publication of this notice,
with a copy simultaneously served upon the
Company at its Registered Office at the address

FORM NO. INC-26
(Pursuant to rule 30 of the Companies
(Incorporation) Rules, 2014)

Advertisement to be published in the newspaper
for shifting of Registered Office from one State
to another
Before the Regional Director, Eastern Region
In the matter of Section 13(4) of the

Companies Act, 2013 and Rule 30(5)(a) of the

Companies (Incorporation) Rules, 2014

AND

In the matter of NKP EXPORTS PRIVATE
LIMITED having it's Registered office at
“ROOM NO 707A, PODDAR COURT, GATE NO
1, 18, RABINDRA SARANI,SEVENTH FLOOR,
KOLKATA, WEST BENGAL, India, 700001

....Petitioner
Notice is hereby givento the General Public that
the Company proposes to make application
underSection 13 of the Companies Act, 2013,
to the Regional Director, Eastern Region seeking
confirmation of alteration of the Memorandum
of Association of the Company in terms of the
special resolution passed at the Extra Ordinary
General Meeting held on 9th September 2025to
enable the company to change it's Registered
office from “West Bengal” to “Chhattisgarh”
Any person whose interest is likely to be
affected by the proposed alteration may deliver
an objection in writing along with reasons to the
Regional Director, Eastern Region at the
Address Corporate Bhawan, 6th FloorPlot
No.llIF/16, in AA-llIFRajarhat, New Town,
Akandakeshari, Kolkata-700135 within 21
days from the date of publication of this notice,
with a copy simultaneously served upon the
Company at its Registered Office at the address

mentioned above.
FOR AND ON BEHALF OF
NKP EXPORTS PRIVATE LIMITED

mentioned above.
FOR AND ON BEHALF OF
PUSPA TRADING PRIVATE LIMITED

Sd/-
Date:13.09.2025  Rakesh Saraogi (Director)

Sd-
Date:13.09.2025  Rakesh Saraogi (Director)
DIN:01097074 Place : Kolkata

DIN:01097074 Place : Kolkata

ornaments.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Borrower Name: Sahidul Islam

Date of Proposed Time Weight of Gold
Auction of Auction Ornaments (Gms) No. of ltems
3.00 PM 2 PC Ring with
1. 22c | Gr. Wt. 78.400 g
26.00.2025| 1y p. Net Wt.75.300 | 6 PC Chain
3.00 P.M Gr. Wt. 27.900 | 2 PC Earring with
2.
26.00.2025| 1% bm | 22C | Netwt26.400 | 2PC Churi

Borrower Name: Rajesh Saraf

Weight of Gold
Ornaments (Gms)

S.| Dateof | Proposed Time

of Auction

Purity

(Carat) No. of Items

No.|  Auction

Authorised Officer
State Bank of India

Date: 17.09.2025
Place: Chhoto Andulia

4 ALLAHABAD

3'@2]6[ aﬂi a lndian Ba[]k 54, K. N. C. Road, Barasat, West Bengal, Pin - 700 124

FOR SALE OF

Ph. No. : 033 2552 5255
E-mail : zobarasat@indianbank.co.in

IMMOVABLE
PROPERTIES

P.O. - Pansila, North 24 Parganas, Kolkata - 700 112.

APPENDIX - IV - A [See Proviso to Rule 8(6) & 9(1)]

E-Auction Sale Notice for Sale of Imnmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8(6) & 9(1) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable Property mortgaged/charged
to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorized Officer of Indian Bank, Khardah Branch (Secured Creditor),
will be sold on “As is where is basis”, “As is what is basis”, and “Whatever there is basis” on 10.10.2025 for recovery of Rs. 24,01,213.73 (Rupes Twenty Four
Lakhs One Thousand Two Hundred Thirteen and Seventy Three Paise only) as on 02.09.2025 with further interest, costs, other charges and expenses thereon
due to Indian Bank, Khardah Branch (Secured Creditor) from M/s. Classic Garments (Borrower), Proprietor : Rana Roy, 37/594, Kalyan Nagar, Pansila,

The specific details of the property intended to be brought to sale through e-auction mode is enumerated below :

Sl. | a) Name of Account/ Borrower /

No. Guarantor / Mortgagor Immovable Property

b) Name of the Branch

Detailed Description of

Secured Creditors
Outstanding Dues

a) Reserve Price

b) EMD Amount

c) Bid Increment Amount

d) Property ID

e) Encumbrance on Property
f) Type of Possession

1. |a) M/s. Classic Garments (Borrower)
Proprietor : Rana Roy

37/594, Kalyan Nagar, Pansila,

P.O. - Pansila, North 24 Parganas,
Kolkata - 700 112.

Sri Rana Roy (Proprietor - Mortgagor),
S/o. Late Rakhal Chandra Roy
37/594, Kalyan Nagar, Pansila,

P.O. - Pansila, North 24 Parganas,
Kolkata - 700 112.

Smt. Mina Roy (Guarantor),
W/o. Late Rakhal Chandra Roy
37/594, Kalyan Nagar, Pansila,
P.O. - Pansila, North 24 Parganas,
Kolkata - 700 112.

b) Khardah Branch

Roy.

All the piece and parcel of Bastu Land measuring
about more or less 2 Cottah 4 Chittak 23 Sq.ft.
alongwith building thereon under Mouza -
Kerulia, JL No. 6, RS Khatian No. 38, Touzi No.
172, RS Dag No. 235, Re. Sa. No. 11, Holding
No. 37/594, Kalyan Nagar within Khardah
Municipality, Ward No. 5, Dist - North 24
Parganas. Registered in Book-1, CD Vol No.
12, Pages from 8327 to 8342 being No. 04735
/2014. Boundaries of Land : North By - House
of Sri Paritosh Chakraborty, South By - 20 ft
wide Municipal Road, East By - 6 ft wide
Common Passage, West By - House of Late
Nripen Malakar. The property stands in the
name of Rana Roy, S/o. Late Rakhal Chandra

Rs. 24,01,213.73
(Rupes Twenty Four
Lakhs One Thousand

Two Hundred
Thirteen and Seventy
Three Paise only) as

on 02.09.2025 with

further interest, costs,
other charges and

expenses thereon.

a) Rs. 19,80,000.00 (*)
(Rup;ees Nineteen Lakhs Eighty Thousand
only,

b) Rs. 1,98,000.00
(Rur;ees One Lakh Ninety Eight Thousand
only

c) Rs. 10,000.00
(Rupees Ten Thousand only)

d) IDIB50267316677
e) Best of knowledge and information of

the Authorised Officer, there is no
Encumbrance on the Property

f) Symbolic Possession

Contact Person : Branch Manager and Mobile No. 90803 25097

(*) Sale Price should be above Reserve Price.

Date and Time of E-auction : Date - 10.10.2025; Time - 11.00 A.M. to 04.00 P.M.
Platform of E-auction Service Provider : hitps://baanknet.com

Bidders are advised to visit the website (https://baanknet.com) of our e-auction service provider PSB Alliance Pvt. Ltd. to participate in online bid. For Technical
Assistance Please call PSB Alliance Pvt. Ltd. Helpdesk No. 82912 20220, email ID : support. BAANKNET@psballiance.com and other help line numbers

available in service providers helpdesk. For Registration status with PSB Alliance Pvt. Ltd. and EMD status, please contact support. BAANKNET@psballiance.com.
For property details and photograph of the property and auction terms and conditions please visit : https://baanknet.com and for clarifications related to this portal,

please contact Helpdesk No. 82912 20220.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://baanknet.com

NOTE : THIS IS ALSO A NOTICE TO THE BORROWER(S) / MORTGAGOR(S) / GUARANTOR(S)

Date : 02.09.2025 / Place : Barasat

Authorised Officer / Indian Bank

$R3aa da &9 Indian Ban

4 soretEe ALLAHABAD

ZONAL OFFICE : BARASAT

APPENDIX IV
[See Rule 8(1)]

POSSESSION NOTICE

(For Inmovable Property

54, K. N. C. Road, Barasat
West Bengal, Pin - 700 124

the Secured Assets.

[Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002]

Notice is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement (Security) Interest Act, 2002 and in exercise of powers
conferred under Section 13(12) read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued Demand Notices on the dates
noted against each Account as mentioned hereinbelow, calling upon them to repay the amount within 60 days from the date of receipt of the said Notice.

The Borrower(s) / Mortgagor(s) / Gurantor(s) having failed to repay the amount, notices are hereby given to the under noted borrowers and the public in general
that the undersigned has taken possession of the property/ies described herein below in exercise of powers conferred on him/her under Section 13(4) of the said
Act read with Rules 8 & 9 of the said Rules on the dates mentioned against each Account.

The Borrower(s) / Mortgagor(s) / Gurantor(s) in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the
property/ies will be subject to the charge of Indian Bank for the amounts and interests thereon mentioned against each account herein below.
The attention of the Borrowers detailed hereunder is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of time available, to redeem

Sl a) Name of the Branch
No. b) Name of the Account
c) Name of the Borrower / Guarantor
(Owner of Property)

Description of the Charged / Mortgaged Property
(All the part & parcel of the Property consisting of)

a) Date of Demand Notice

b) Date of Possession

c) Amount Outstanding as
on the date of Demand
Notice (Amount in Rs.)

1. | a) Basirhat Branch
b) Borrower & Mortgagor :

Mr. Chandi Prasad Dutta,

S/o. Late Atul Krishna Dutta

Vill - Chhoto Jirakpur, P.O. - Basirhat,
P.S. - Basirahat, North 24 Parganas
Pin - 743 412.

All that piece and parcel of Land and building measuring more or less 5.10 Decimal with two
storied building lying and situated comprised of land measuring 2.50 Decimal more or less at
Mouza - Basirhat, JL No. 43, Touzi No. 604, RS Khatian no. 3285, Previous Khatian no. 3393,
Present own LR Khatian No. 12653, RS & LR Dag No. 1982 AND land measuring 2.60 Decimal
more or less at Mouza - Jirakpur, JL No. 94, RS Khatian No. 1862, Previous LR Khatian No.
3585, Present own LR Khatian No. 5118, RS & LR Dag No. 115 within Basirhat Municipality,
Ward No. 21, North 24 Parganas. registered at Office of the A.D.S.R. - Basirhat and recorded
in Book No. I, CD Volume No. 10, Pages from 3926 to 3941 being Deed No. 02593 for the year
2008. The Property is butted and bounded by : North : Drain, then Debasish Dey and others,
South : Common Passage, East : Subodh Nandi, West : Land Prasanta Dey. The Property
stands in the name of Mr. Chandi Pradsad Dutta resident of Chhoto Jirakpur, P.O. & P.S. -
Basirhat, District - North 24 Parganas, State - West Bengal, Pin - 743 412.

a) 16.05.2025
b) 12.09.2025

c) Rs. 3,70,184.00
(Rupees Three Lakhs
Seventy Thousand One
Hundred and Eighty
Four only) as on
16.05.2025 and interest
& other charges
thereon.

2. | a) Basirhat Branch

b) 1. Borrower & Mortgagor:

Mr. Palash Ghosh, S/o. Gour Chandra Ghosh
Vill & P.O. - Soladanga, P.S. - Basirhat

Dist - North 24 Parganas, West Bengal,

Pin - 743 429.

2. Co-borrower & Mortgagor :

Mrs. Pallabi Ghosh, W/o. Palash Ghosh
Vill & P.O. - Soladanga, P.S. - Basirhat
Dist - North 24 Parganas, West Bengal,
Pin - 743 429.

3. Guarantor : Mr. Gour Chandra Ghosh,
S/o. Late Nilmani Ghosh

Vill & P.O. - Soladanga, P.S. - Basirhat
Dist - North 24 Parganas, West Bengal,
Pin - 743 429.

All that piece and parcel of Land and Building comprised of G+2 residential building
measuring of area more or less 3 Cottahs 4 Sq.ft. comprising of 1 Cottah 8 Chittak 2
Sq.ft. under Mouza - Basirhat, Pargana - Balliya, Mazumder Bagan, JL No. 43, Ward
No. 09, Basirhat Municipality, Holding No. 213/573, Dag No. 4865 Part, Sabek Khatian
No. 2390, Hal Khatian No. 4104, 4105, 4106, 4107, 4108, 4109, 4110 & 4111, Hal
Khatian (Kri) No. 10452 & 428, Hal Khatian (Kri) 11959 & 11960, Presently Khatian
No. 14252, P.S. - Basirhat, Dist. - North 24 Parganas registered in Book - I, CD Volume
No. 3, Page from 2781 to 2796 being No. 00777 for the year 2010, in name of Pallabi
Ghosh and 1 Cottah 8 Chittak 2 Sq.ft. under Mouza - Basirhat, Pargana-Balliya,
Mazumder Bagan, JL No. 43, Ward No. 09, Basirhat Municipality, Holding No. 213/573,
Dag No. 4865 Part, Sabek Khatian No. 2390, Hal Khatian No. 4104, 4105, 4106,
4107, 4108, 4109, 4110 & 4111, Hal Khatian (Kri) No. 10452 & 428, Hal Khatian (Kri)
11959 & 11960, Presently Khatian No. 14251, P.S. -Basirhat, Dist. - North 24 Parganas registered in Book -
1, CD Volume No. 3, Page from 2734 to 2750 being No. 00774 for the year 2010, in the name of Palash
Ghosh. The Property is butted and bounded by : North : By Road, South : Property of Rabin Das, East :
By the 8ft. wide Municipal Road, West : Property of Debdas Das. The Property stands in the name of
Mrs. Pallabi Ghosh, W/o. Palash Ghosh and Sri Palash Ghosh, S/o. Gour Chandra Ghosh resident of Vill
& P.O. - Soladanga, P.S. - Basirhat, District - North 24 Parganas, State - West Bengal, Pin - 743 429.

a) 25.06.2025
b) 12.09.2025

c) Rs. 6,41,273.00
(Rupees Six Lakhs
Forty One Thousands
Two Hundred Seventy
Three only) as on
23.06.2025 and interest
& other charges
thereon.

Date : 12.09.2025
Place : Barasat

Authorised Officer
Indian Bank

ALL THAT PIECE AND PARCEL OF RESIDENTIAL FLAT BEING NO. 4A, MEASURING 3,00 PM o Wt 5.650
ABOUT 125030, FT.ON THE 4TH FLOOR OF THE BULLDINGNAVEDANDKNOWNAS | | 1-103.10.2025| 1.7 | 22 | GrWL 8.650 | 4 pe Chain
“SAANCHI APARTMENT" BUILT AND CONSTRUCTED AT OR UPON THE PLOT OF M. etWt. 5.

LAND MEASURING ABOUT 6 COTTAH 9 CHITTACKSAND 18 SQ. FT. FORMING PART | [T = = = 173,00 P Gr.Wt 6100 | 3 PC Finger Ring

OF R 8. DAG NO. 1955(P) UNDER R S. KHATIAN NO. 359/1 J.L NO. 20, R 8. NO. 154, | | % | 03-10- Toapm| C| Netwis3oo | with1PC Locket

TOUZI NO. 169 IN MOUZA SATGACHI UNDER PS. LAKE TOWN IN THE DISTRICT

NORTH 24 PGS, PRESENTLY KNOWN AND NUMBERED AS MUNICIPAL PREMISES 3.00 PM Gr WL 0620 A

NO. 1047, CALCUTTA JESSORE ROAD, KOLKATA — 700 055, UNDER MUNICIPAL | | 3 03-10-2025 | 27 il 18C | (0 400 | 2P Earming

WARDNO. 20 WITHIN THE LIMITS OF SOUTHDUM DUMMUNICIPALITY.

Date: 13.09.2025 Sd/- AUTHORIZED OFFICER | | Date: 17.09.2025 Authorised Officer

Place: Kolkata, West Bengal  For TATA CAPITAL HOUSING FINANCE LIMITED | | Place: Baguiati State Bank of India
ZONAL OFFICE : BARASAT SALE NOTICE FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF ZEON SYNTHETICS LIMITED

1| NAME OF CORPORATE PERSON ZEON SYNTHETICS LIMITED

2| DATE OF INCORPORATION OF CORPORATE | 08/10/1986
PERSON

3| AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED / REGISTERED

Registrar of Companies, Kolkata

4| CORPORATE IDENTITY NUMBER / LIMITED
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

U17297WB1986PLC041374

5| ADDRESS OF THE REGISTERED OFFICE

AND PRINCIPAL OFFICE (IF ANY) OF 15B HEMANTA BASU SARANI,
CORPORATE PERSON KOLKATA - 700001, West Bengal.
6| LIQUIDATION COMMENCEMENT DATE OF | 12-09-2025
CORPORATE PERSON
7| NAME, ADDRESS, EMAIL ADDRESS, HANSRAJ JARIA

TELEPHONE NUMBER AND THE 36, Abinash Sashmal Lane
REGISTRATION NUMBER OF THE LIQUIDATOR | Beleghata, Phoolbagan

Near Pawanputra Hotel,
Kolkata-700010, West Bengal.

Email: zeonsynvolliq@gmail.com
Mobile: 9831648654 / 9836400884
IBBI Registration No: IBBI/IPA-002/IP-
N00835/2019-2020/12663

8| LAST DATE FOR SUBMISSION OF CLAIMS | 12-10-2025

Notice is hereby given that ZEON SYNTHETICS LIMITED has commenced voluntary
liquidation on 12-09-2025.

The stakeholders of ZEON SYNTHETICS LIMITED are hereby called upon to submit a proof of
their claims, on or before 12-10-2025, to the Liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 17/09/2025
Place: Kolkata

(HANSRAJ JARIA)
Liquidator

POSSESSION NOTICE
(for immovable property)

Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 20.06.2025 calling upon
the Borrower(s) SANKAR BHATTACHARYA and SMITH BHATTACHARJEE
to repay the amount mentioned in the Notice being Rs. 31,42,156.52 (Rupees
Thirty One Lakhs Forty Two Thousand One Hundred Fifty Six And Paise Fifty
Two Only) against Loan Account No. HHLKOK00256983 as on 19.06.2025 and
interest thereon within 60 days from the date of receipt of the said Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken Symbolic
Possession of the property described herein below in exercise of powers
conferred on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of
the Security Interest (Enforcement) Rules, 2002 on 13.09.2025.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 31,42,156.52 (Rupees
Thirty One Lakhs Forty Two Thousand One Hundred Fifty Six And Paise Fifty
Two Only) ason 19.06.2025 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect of time available, to redeem the Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALLTHAT PIECEAND PARCEL, OF HOMESTEAD LAND, MEASURING 1 (ONE),
COTTAH 6 (SIX), CHITTACKS 17 (SEVENTEEN) SQ FT., BE THE SAME OR
A LITTLE MORE OR LESS, TOGETHER WITH TWO STORIED BUILDING,
STANDING THEREON MEASURING ABOUT 1380 SQ. FT., (GROUND FLOOR
480 SQ. FT., MEZZANINE FLOOR 300 SQ. FT., AND 1STFLOOR 600 SQ. FT.,
AND COVERED GARAGE 120 SQ.FT.,, LYING AND SITUATE IN E.P NO.
1080 A, S.P NO. 2351/1, IN C.S PLOT NO. 2241(P) & 2244(P), OF MOUZA _
ARAKPUR, J.L NO.39, BEING MUNICIPAL PREMISES NO. 35/6/27/1,
MINAPARA ROAD, CORRESPONDING TO MAILING ADDRESS 6/80/3/1,
BEJOYGARH COLONY, WARD NO 95, POLICE STATION-JADAVPUR,
KOLKATA-700032, TOGETHER WITH ALL RIGHTS, OF EASEMENTS,
ANNEXED THERETO, WHICHISBUTTEDAND BOUNDEDBY:

ON THE EAST :BY E.P NO. 1081

ON THE WEST :BY 30 FT. WIDE ROAD
ON THE NORTH : BY E P NO. 1080

ON THE SOUTH : BY E.P NO. 1080 & 1079

Sd/-

Date :13.09.2025 Authorised Officer
Place : KOLKATA SAMMAAN CAPITAL LIMITED
(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)

- = S -
TiSna SIDIeIEl s punjab national bank
. ’m FT W —the name you can BANK upon!

CIRCLE OFFICE, BIDHANNAGAR, PASCHIM MEDINIPUR-721101

PREMISES REQUIRED FOR ATM

Punjab National Bank requires suitable ready built and well-
constructed premises for ATM having carpet area of 80 to 100 sqft
at preferably on the ground floor on rental/lease basis for minimum
tenure of 15 years. Location: Jhentla Bazar, PO-Jhentla, PS-
Keshpur, Dist-Paschim Medinipur, WB - 721150. Premises offered
should have all clearance certificates from statutory authorities.
Interested owners of such premises in the desired locality who are
ready to lease out their readily available premises on long term
lease basis (Min. 15 years or more) may send their offers in the
prescribed format available on Bank’s website www.pnbindia.in or
the same may be obtained from above mentioned address during
office hours. Last date & time of submission of bids: 04:00 PM
on 26.09.2025. Bank reserves the right to cancel the bid any time
without giving any reason. For more information, please contact -
8420223115/ 9932734115. No brokerage will be paid by the bank.
Bank reserves the right to accept or reject any or all offers at
its sole discretion without assigning any reasons whatsoever.
Date: 17.09.2025

Place: Paschim Medinipur Circle Head

Nicco Parks & Resorts Limited
CIN: L92419WB1989PLC046487
PARKS Hegd. Office : UHEEL MEEL', Sector IV, Salt Lake City, Kolkata - 700 106
O it— Tel: (033)-6521 5518/04
E-mail: niccopark@niccoparks.com Web: www.niccoparks.com

Special Window Open for Re-lodgement of
transfer Requests for Physical Shares

This is to inform all shareholders that pursuant to SEBI circular No.
SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated July 2, 2025, the
Company is pleased offer a one-time Special Window, for the re-lodgement
of transfer deeds of physical shares that were lodged before April 1, 2018,
but were rejected or returned due to deficiencies in documentation, process
or any other reason.

This Special Window has been opened for a period of six months, started
from July 7, 2025, to January 6, 2026.

Kindly note that during this window, all re-lodged securities will be issued
only in dematerialized (demat) form.

Eligible shareholders may submit their transfer request along with the
requisite documents to the Company or its Registrar and Share Transfer
Agent (RTA) within the stipulated time.

For any queries or assistance regarding the re-lodgement process, please
contact:

Mr. Rahul Mitra

Nodal Officer

Company Secretary &
Compliance officer

Nicco Parks & Resorts Lid.

‘Jheel Mee!' Sector-IV, Salt Lake City,
Kolkata - 700106

Tel: 033 6521 5518/5504

E-mail: rahul@niccoparks.com

For NICCO PARKS & RESORTS LIMITED
Sd/-

RAHUL MITRA

Executive President

Company Secretary & Compliance Officer

o
h)
= ©

R & D Infotech Pvt. Ltd.

Registrar and Share Transfer Agent
(RTA)

15/C, Naresh Mitra Sarani
(formerly Beltala Road)

Kolkata - 700 026.

Tel: 033 2419 2641/2642

E-mail: info@rdinfotech.net

Place : Kolkata
Dated : 16.09.2025

POSSESSION NOTICE
(for immovable property)

Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 20.06.2025 calling upon
the Borrower(s) ROHIT TULSHAN and DEVIKA TULSHAN to repay the amount
mentioned in the Notice being Rs. 33,90,339.49 (Rupees Thirty Three Lakhs
Ninety Thousand Three Hundred Thirty Nine And Paise Forty Nine Only)
against Loan Account No. HHLKOK00193792 as on 20.06.2025 and interest
thereon within 60 days from the date of receipt of the said Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken Symbolic
Possession of the property described herein below in exercise of powers
conferred on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of
the Security Interest (Enforcement) Rules, 2002 on 13.09.2025.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 33,90,339.49 (Rupees
Thirty Three Lakhs Ninety Thousand Three Hundred Thirty Nine And Paise
Forty Nine Only) as on 20.06.2025 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect oftime available, to redeem the Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT APARTMENT NO. 3 B, HAVING SUPER BUILT-UP AREA, OF ABOUT
950 SQ. FT., ON THE BACK SIDE, ON THE 3RD FLOOR, OF THE APARTMENT
BUILDING SITUATED AT PREMISES NO. 150 B, S N CHATTERJEE ROAD,
KOLKATA, VILLAGE SHAHPUR, ZONE -2, (CONTAINING LAND AREA OF 3
COTTAHS AND 7 CHITTACKS), ( PREMISES NOT LOCATED ON J.L SARNI)
POLICE STATION BEHALA, WARD NO-119, KMC, DISTRICT 24 PARGANAS
(SOUTH), KOLKATA 700038, WESTBENGAL.

Sd/-

Date :13.09.2025 Authorised Officer
Place : KOLKATA SAMMAAN CAPITAL LIMITED
(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)
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BOLPUR MUNICIPALITY

Bolpur, Birbhum
WBMAD/ULB/ BM/PW/AMRUT 2.0
INIT-13/2025-2026
Memo No:-1924/PWD/BM/2025-
2026, Dated-19.08.2025

Mandirbazar

Panchayat Samiti
South 24 Parganas
Memo No: 88/MBPS, 89/MBPS

90/MBPS, 91/MBPS, 92/MBPS

Name of the Work:- 1 (One) SI.
No. 1.

Tender Id: 2025_MAD_893395_3.
Last Date of Submission
20.09.2025 at 9:00 AM for
details see Bolpur Municipality

Notice Board & Website:-
www.wbtenders.gov.in

Sd/-

Chairman

Bolpur Municipality

E-Tenders are invited for 46 nos.
different development works under
Mandirbazar Panchayat Samiti. Bid
Submission End Date for both
Tender - 24.09.2025 at 18.00 Hrs.
respectively. Date of Opening of
Technical proposal for Tender-
25.09.2025 at 12.00 Hrs.
respectively. For details visit-
www.wbtenders.gov.in and office
of the undersigned.

Sd/-
Executive Officer
Mandirbazar Panchayat Samiti
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Basantapur Gram Panchayat
Under Amta-1 Panchayat Samity

Manikura, Amta, Howrah

Notice Inviting e-Tender
e-Tender is invited from the resourceful and experienced bidders for
execution of 9 nos. development work(s) vide Memo No.: WB/HWH/
AMTA/BGP/NIT/483/25/APAS, Date: 16.09.2025. Documents Download
& Bid Submission Start Date (Online): 16.09.2025 at 06:00 PM. Bid
Submission Closing Date (Online): 26.09.2025 up to 06:00 PM.
Opening Date of Technical Bid (Online): 08.10.2025 at 11:00 AM. For
details please visit www.wbtenders.gov.in & undersigned GP Office.

Sd/-

Prodhan

faeatotTa Ty ceaicate s
DLVIDNNADD

FYASANSOL MUNICIPAL

CORPORATION
NOTICE INVITING
E-TENDER
2nd Call

N.LE. ET. No. 54/PW/Eng/
APAS/25 Dt. 01-09-25

@Ialam/aﬂma'i%ﬂl

DIAMOND HARBOUR
MUNICIPALITY

Diamond Harbour,

24-Pgs(S), WB: 743331

E-TENDER

Chairman, Diamond Harbour Munici-
pality, Diamond Harbour, South 24
Pgs. Invites e-Tender for Supply ,de-
livery, installation, testing and com-
missioning of M.S. Self supported

Basantapur Gram Panchayat

Basantapur Gram Panchayat
Under Amta-1 Panchayat Samity
Manikura, Amta, Howrah

Notice Inviting e-Tender

e-Tender is invited from the resourceful and experienced bidders for
execution of 1 no. development work(s) vide Memo No.: WB/WB/
HWH/AMTA/BGP/25/NIT/482, Date: 15.09.2025. Documents Download
& Bid Submission Start Date (Online): 15.09.2025 at 06:00 PM. Bid
Submission Closing Date (Online): 22.09.2025 up to 06:00 PM.
Opening Date of Technical Bid (Online): 25.09.2025 at 11:00 AM. For
details please visit www.wbtenders.gov.in & undersigned GP Office.

Sd/-
Prodhan
Basantapur Gram Panchayat

chimney of 30 Mtr height including
dismantling of the existing Damaged
chimney at Electric Crematorium in
ward no 05 under under Diamond
Harbour Municipality in the year
2025-2026. NIT No.: WBMAD/ULB/
DHMINIT-03/348(e)/2025-2026
Memo No.-K-12(Tender)/A-344/DHM
Dated: 16/09/2025. Tender ID:

Visit to website
www.wbtenders.gov.in
For details please
contact to Tender Cell,

AMC. s qr- SE,

Asansol Municipal Corporation| | 2025 MAD_904259 1. For details in-

DUM DUM MUNICIPALITY

44, Dr. Sailen Das Sarani, Kolkata - 700028
“DUM DUM MUNICIPALITY HAS published tenders in the Govt website:
“wbtenders.gov.in.” related to Letting out Office space/shop bearing No. 10/29
and 10/35 having an area of 110 sq.ft. and 230 sq.ft. at 5,00,000 and 7,00,000
respectively as minimum bid value. The schedule space will be allocated to
the highest bidder on rental basis at RS. 3.00 per sft, vide memo No.
761/DDM/GEN/25-26 Dtd 15.9.2025, Last date for dropping is 23.9.2025 and
Opening on 25.9.2025.

Sd/-
Chairman
Dum Dum Municipality

BARRACKPORE MUNICIPALITY
B.T. ROAD, TALPUKUR, KOLKATA-700123.
TENDER NOTICE
No. 100/APAS/ELEC/T/25-26 Dated 15.09.2025.
e-tender is invited by the Chairman, Barrackpore Municipality from the
eligible agency for Erection of Mini Mast near Khanika Villa and Bhagar.
Last date of submission of tender: 01.10.2025 up to 12 noon. The de-
tail tender notice may be seen in the www.wbtenders.gov.in, Notice
Board of Barrackpore Municipality, SDO, Barrackpore, Station Manager,
Barrackpore Railway Station.
S/d. Uttam Das.
Chairman

Barrackpore Municipality

BARRACKPORE MUNICIPALITY
B.T. ROAD, TALPUKUR, KOLKATA-700123.
TENDER NOTICE
No. 99/APAS/ELEC/T/25-26 Dated 15.09.2025.
e-tender is invited by the Chairman, Barrackpore Municipality from the
eligible agency for Erection of Mini Mast near Barrackpore Nagar
Colony. Last date of submission of tender: 01.10.2025 up to 12 noon.
The detail tender notice may be seen in the www.wbtenders.gov.in,
Notice Board of Barrackpore Municipality, SDO, Barrackpore, Station
Manager, Barrackpore Railway Station.
S/d. Uttam Das.
Chairman
Barrackpore Municipality

BARRACKPORE MUNICIPALITY
B.T. ROAD, TALPUKUR, KOLKATA-700123.
TENDER NOTICE

No. 96/FCXV/CON/T/25-26 Dated 15.09.2025.

e-tender is invited by the Chairman, Barrackpore Municipality from the
eligible agency for Installation of Pump Motor and Pumping Machinery
at J.R.R. Road and Ali Hyder Road. Last date of submission of tender:
01.10.2025 up to 12 noon. The detail tender notice may be seen in the
www.wbtenders.gov.in, Notice Board of Barrackpore Municipality,
SDO, Barrackpore, Station Manager, Barrackpore Railway Station.

S/d. Uttam Das.
Chairman
Barrackpore Municipality

TENDER NOTICE
Name of Work

Construction Of Concrete Road With Surface
Drain At Paschim Balia Ratanti Kali Mandir To
Balia Baisakhi Sangha Club In Ward Ne-D1
Under Rajpur Sonarpur Municipality.The Rates
Are Given As Per Pwd Building Schedule 2017.
Construction of Concrete Road from Pranab
Das House to Samir Das , Arpita Das House at
Sarat Sarani Ganashakti more in Ward No. - 09
under Rajpur-Sonarpur Municipality.
Bid Submission end date: 03.10.2025 at 11-00 hrs. For more information please visit
hitp:/fwww whtenders.gov.in Sdl- E.0., Rajpur-Sonarpur Municipality

N.L.T No.
WBMAD/ULB/
RSM/250/25-26/
2nd Call
Dated 15.08.2025

Estimated Amount
Rs.18,98,711.00

WBMAD/ULB/
RSM/362/25-26
Dated 15.09.2025

Rs.14,65,577.00
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formation available in the departmen-
tal website: http/lwbtenders.gov.in
/- Chairman
Diamond Harbour Municipality
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CORRIGENDUM NOTICE INVITING E-TENDER
N.I.T Neo. Name of Work Value of Work

WBMAD/ULB/ | Construction of boundary wall at Poush mela| Rs. 7,40,818.00
RSM/323/25-26|math in ward no-19, Under Rajpur-Sonarpur
Dated 04.09.25 | Municipality.
Bid Submission end date is being extended from 15.09.2025 at 11-00 hrs to
23.09.2025 at 11-00 hrs. For more information please
visit http:{fwww.wbtenders.gov.in

Sd/- E.O., Rajpur-Sonarpur Municipality

TENDER NOTICE
Name of Work

Construction of Concrete Road from
Biswanath Dutta House to Rabindranath
Paik House at Fularnat Vidyasagar Pally in
Ward Mo.-09 under Rajpur-Sonarpur
Municipality.

Bid Submission end date: 25.09.2025 at 11-00 hrs. For more information please

vigit http:/iwww.whtenders.gov.in
Sdi- E.O., Rajpur-Sonarpur Municipality

N.I.T No.
WBMAD/ULB/
RSM/361/25-26
Dated 15.08.25

Estimated Amount
Rs. 4.94,581.00

TENDER NOTICE
Name of Work

Construction of Concrete Road, Surface
Drain, covered Drain and Old drain covered
Slab at Paschim Daspara Purbasha and
Reparing old Drain at Purbo Baidyapara in
Ward No.-13 under Rajpur-Sonarpur
Municipality.

Bid Submission end date: 25,09.2025 at 11-00 hrs. For more information please
visit hitp:Hwww.whtenders.govin  §d/- E.Q., Rajpur-Sonarpur Municipality

ULUBERIA MUNICIPALITY

Notice Inviting e-Tender No. -
WBMAD/UM/249/HFA/e-Tender/2025-26 Dated: 16.09.2025,
WBMAD/UM/250/e-Tender/2025-26 Dated: 16.09.2025,
WBMAD/UM/122/e-Tender/2025-26(2nd Call) Dated: 16.09.2025,
WBMAD/UM/123/e-Tender/2025-26(2nd Call) Dated: 16.09.2025,
WBMAD/UM/124/e-Tender/2025-26(2nd Call) Dated: 16.09.2025,
(Construction of cement concrete road, Drain, B/T road, Drain &
Bullah Pilling in different ward and under Uluberia Municipality.)

Details are available in the www.wbtender.gov.in

Sd/- Executive Officer,

N.L.T No.
WBMAD/ULB/
RSM/363/25-26
Dated 15.09.25

Estimated Amount
Rs. 5,57,023.00

oA AR o
CIN : L52110WB1985PLC240038
afe. = 230, R AR, T g2, FoF-20004b
(I : 099 4390 0309; BT : ankurmarketing85@gmail.com
em?’ﬁ?(ﬁ © www.ankurmarketing.com

@A SfEwT, 2050-93 q/1 Sov-aF [y st Reefse 2o @ @rifa

(STITSTCIT ST STefiarg«) Feaifae &fasie, 20 ¢ e Hiisefite ene «asg

(@ 1% 3Gt (F75: Aot @3k fEMFe MIPRIRATIE) @9 (@RI 88-49

i 20 772 “Af5e @ETEM, 205 ¢ @A T 80 o A A4l el (afera)

FEIGA, 1€ GTTBRA, 103¢ ST 727 S B SHoe 203 7 e siee o

350, R S{I, I s, TR - 40004 TR |

el SN TG St sfiatae g3 Frem ez srawitea Gy (i @a

Qe AT (372 77T TR AN Z( A0 2T SN2 (@Pr=7iifey/enaibg -«

JE Toa | ey wfy gk AR efstame @i emTizs www.

ankurmarketing.com €38 GREET €TATZG www.evoting.nsdl.com-4€ Se A |

SR SIS GGl ACEZ (3

s, afsay fefrs ent TEItEs Sz Ref 2 (ol Besem Mg
(ETCR 91 204 | SPICH (RIS 2-reif fal emia w41 zrre akl
SR Al (KRIRCEIRSIAE SASIRN AP 9300 AMf*© 27 S (76, 203¢
SIfate TR ColbIfFIR siemia gy fefifae - oI, s 2l et
41 203 AR 2-Telf SfaE A |

2 2-TelfR www OIffy @R T 29 G, 23 GTTP6FF, 03¢ FFIEA Sobl @]
Z-rolfi (419 263 O G 7T 261 4@, 18 FIC75, 03¢ RF7e ¢ | cof
oMl 18 EICHF, 03¢ (R ¢BY) O3 #I03 I8! 2-0oIB) 7 Tl srrifne
I

©, GG Y R Fo-I1F O TS S GIE6HA, 203¢-4 AW A wkEe
A0, fof 17adt 2Tl @7 T (oft orear SR 2Tl T AtRe
G- BR¥{21Ze FACO AR, OF OIF SIRE (OF e Tfe (e 2T
T St CITP5F, 203699 F5-91F SIfTY (<RI AW 1 SoAMIR M 21
<ot Teifge crmcareaz Rt 2-relf Rl sleara sfawi 2|

8. & A FF e, 2FHOR BITTE SHRATTITC G 7P 3R TSI 2Tl
il 2/ TR T gowIgs IR e T 20z 3R QT 20sR ey
SRR O (I SI13fE mohata.shrikant@gmail.com ¢ ©IF AT (9T FHC0
AT |

€. (@IAIFTEIE, 2039 G 411 &S SAIC <RI G @fErbiaefe a1 e
IO GTACHT o GIC7HRF, 03¢ (ATF ¢ FI6F, 203¢ (T e 72) #1475
A |

b, B0 OiRfG fae T ol @l eiis (e fafars w1 A -

o (ST SR (KT LI WA SIHE 2T absconsultant99@gmail.com-4
cFifere wR, AN, R AGRACFCoa Ha I (T 93k A=), e T
F-2eifare Fiw 1, TS S FCC FI 21 2T 2T |

o oG SIITa Cora aiFeReid st sitnd e e feraifenfa sireezemionm
N SN 20T W13 el S0 #Mieaw |

o RS AW e-voting@nsdl.com-& TTTET ST AIIITS AT 2TEH W12fE
mew AN Tl @R BEfS T w90 99 A AFeAs Rewifre

71

o U AGEIACIR ATH (AT Gamifae ol Faiza =(oTsiaasfer oiva 3wt
ot #ifdta orea |

Q. RIEl SR (IR 2/ SfSTaIel AT, Drifs Zmial 913, I GTTasify @a
LTI SFACE ankurmarketing85@gmail.com-& TIITS 2T |

ogF e e e otw

/-

B : TRl T A
wifed : dv.05.30%¢ (@ CTTEBIfE @R IS SfeTR)

Uluberia Municipality

WEST BENGAL AGRO INDUSTRIES CORPORATION LTD.
( A Govt. Undertaking )

g Registered Office: 23B, Netaji Subhas Road, 3rd Floor, Kolkata-700001
NleT-310 to 317/ 2025-2026 Dated. 16.09.2025

e-Tenders are invited by the Executive Engineer on behalf of West
Bengal Agro Industries Corpn. Ltd,23B, Netaji Subhas Road, 3rd Floor,
Kolkata-700001 from bonafide and resourceful Agencies for completion
of Civil & Electrical works at Malda, Purba Medinipur, Dakshin Dinajpur
and Purulia District. Tender document may be downloaded from
http:/wbtenders.gov.in. Bid submission start date 17.09.2025 after
9:00 am. Bid submission end date 06.10.2025 upto 3:00 pm
And
CORRIGENDUM
TIME EXTENTION FOR BID SUBMISSION
The last date of submission of tenders has been extended by The Exec-
utive Engineer, West Bengal Agro Industries Corporation Limited which
are as follows:
1. NleT-272/25-26 Gr No - | to 3, Tender ID: 2025_WBAIC_ 896407_1
to 3 for the district of Murshidabad has been extended for bid submis-
sion closing to 17.09.2025 upto 9.00 pm.

Date:16.09.2025 Sd/- Executive Engineer
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Durgapur Municipal Corporation
City Centre, Durgapur - 713216, Dist.- Paschim Bardhaman

Notice Inviting e-Tender
1) Name of the Work: Improvement of illumination with LED street light at
Children park at Gitanjali Park, Ambagan near Shyama Kali Mondir under
Ward No. 25 of Durgapur Municipal Corporation.
e-Tender No: WBDMC/W/58(APAS) of 25-26
Tender ID: 2025_MAD_903322_1 e Est. Amt: Rs. 17,418.00
2) Name of the Work: Improvement of illumination with LED street light near
Fuljhore Post Office under Ward No. 25 of Durgapur Municipal Corporation.
e-Tender No: WBDMC/W/58(APAS) of 25-26
Tender ID: 2025_MAD_903322_2 e Est. Amt: Rs. 28,794.00
3) Name of the Work: Installation of 4 nos street light with pole (mini High
Mast) with replacement of faulty cable cable near B2-10 Quarter under Ward
No.-23, Durgapur Municipal Corporation
e-Tender No: WBDMC/W/58(APAS) of 25-26
Tender ID: 2025_MAD_903322_3 e Est. Amt: Rs. 4,43,654.00

4) Name of the Work: Construction of water Canopy at Fuljhore Post Office,
AC 276 Booth no. 100, Ward No. 25, Borough-03

e-Tender No: WBDMC/W/58(APAS) of 25-26

Tender ID: 2025_MAD_903322_4 e Est. Amt: Rs. 1,79,146.00

5) Name of the Work: Installation of 2 nos. new mini High Musts (using 9
mtr. steel tubular pole) at (a) AmtalaBasti (b) near quarter no. B2-388 under
Ward No. 23 of Durgapur Municipal Corporation.

e-Tender No: WBDMC/W/61(APAS) of 25-26

Tender ID: 2025_MAD_903370_1 e Est. Amt: Rs. 2,43,876.00

6) Name of the Work: Reconstruction of cement concrete road from B2 down
to AmbedkarAnganwari School within ward No 23.
e-Tender No: WBDMC/W/61(APAS) of 25-26
Tender ID: 2025_MAD_903370_2 e Est. Amt: Rs. 7,55,442.00
7) Name of the Work: Improvement of installation with 2 nos mini High Masts
(using 9 mtr steel tubular pole), UG PVC Armoured cable & LED Street light
fittings Shankarpur Bundh, Fuljhor under Ward No. 25 of Durgapur Municipal
Corporation.
e-Tender No:WBDMC/W/66(APAS) of 25-26
Tender ID: 2025_MAD_903950_1 e Est. Amt: Rs. 2,92,039.00
8)NameoftheWork: Improvement of installation with 2 nos mini High Masts
(using 9 mtr steel tubular pole), UG PVC Armoured cable & LED Street light
fittings at Kali Gore, Fuljhor under Ward No. 25 of Durgapur Municipal

Corporation.

e-Tender No: WBDMC/W/66(APAS) of 25-26
Tender ID: 2025_MAD_903950_2 e Est. Amt: Rs. 2,28,076.00

9) Name of the Work: Construction of drain from Singh Niwas to Ichhegopal
house Rabindrapally Fuljhore within Ward no. 25, under DMC
e-Tender No: WBDMC/W/66(APAS) of 25-26

Tender ID: 2025_MAD_903950_3 e Est. Amt: Rs.1,91,455.00

10) Name of the Work: Repairing of roof and repairing of 01 no. class room

#AfRG3, I, 100054 FHAFS | Gifiae rife Tald F0e AEe | at Fuljhore F.P. School within Ward No. 25
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